“TORME
PUBLIC ANNOUNCEMENT

2., Dafe of incoporaion Of Corporate Debtor | 21/12/1990
3./ Autharity Under Which Comparate Debioris RoC - Hyderabad

Incomporated | Registered
4, mmmwnﬁm 27201 TG 1990P TOO 12121
5. mauwm«mmw | Registered office:Room No 611,6" Roor, |
Offce {f any) of Corporate Debior “Taramandal Compiex, Saifabad, Hydelﬂmd
| TG 500004 IN |
| Plant Address:Survey No.41, Appajipally,
“Balanagar, Mahaboob Nagar District.

i

Inschency conmencament datein mspectof Corporas Cebtr,| 15° Ocober, 2019
Esimakd dae o dosure ofirsoency resduio process. 12" il 2020
Name and registration number of the | Gonugunia Mural

insolvency professional acfing as interim, Rzg.maswnmuwmsamw-maﬁms
resolution professional

=4

F“‘

9. Address and e-mail of he interim H.No. 95-1+-1%4, G-1, Sri Laxmi Niayam, Salesm
resolution professional, as regisiered | Nagar Colony Malakpet, Hyderabad, Teangana,
with the Board 500038 E-mai i: gmusaiB4@omal com

10 Mmma-ngm ) ut:_mu_itx H.No. 16-11-194, G, Sri LaxmiNiayam,
comespondence w inierim | Nagar Caiony Malaipet, Hyderabad, Telangana,
resolufion Professional | 500036, E-mai libiindp@gmall com ;

11, Last date for submission of daims 29" Ocober, 2019

12 mamtmmm}ﬁ Wil identify on verification of books

sub-section §A) of secton 21 of acoounts
by e interim resolution professond
13, Names of Insdvency Professondsidenifed o NA
actas Authorsed Represeniatve of cedions 1
a ciass (Theee names for each dass)
14, {a] Relevant Forms and Web ink:
{b) Detais of aufoiized warw. iobi govin/downdoadform. himl
regreseniatives ae awainbie: “Physical Address N

Notice is hereby gven that fe National Company Law Tibural has oxlered #ie commencement of
coporale nsohvency resdution pmoess of e MSBTT INDUSTRIES PVTLTD. on 158 Octobar, 201!
wide NCLT order CP{1B) No.341 7 HD BR019.

The creditors of W's BTT INDUSTRIES PVTLT D, are herehy calied upon o submil hair claims with,

on or before 29% Oclober, 2019 fo the intedm resolution professiond al headdress menfioned again
entry No. 10.

The inandial creditors shall submil hiair claims with prood by sleclonicmeans only. All other credifors ma)
submit e daimswith proal in peson, by pestor by eleckronic means. !
A fnandial creditor belonging to a diass as listed agains! the entry No. 12, shall hdicate its chaice of
ahorsed representatve fom among he firee insolvency professionalslisted againstentryNe 13 toac
as authorised representative of e dass fspecifyclass]in Fom CA.

Submission of false or misleading proofs of daimshal alvact penafes.

Dale 2 18" October 2019

nta Murall
Place: Hydembad Name and Signature of interim Resolution ﬁdﬂ
Reg.No: BBIAPA-001/IP-PO0G542017-2018/11139
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